NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2"FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX., CGO COMPLEX., NEW DELHI

DAILY CAUSE LIST DATED 24.08.2022 (WEDNESDAY)

COURT -1l

CASES SHALL BE HEARD ONLY IN PHYSICAL MODE

10:30 AM

In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member

(Technical)
For Orders
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | State Tax Office-1 Maulik Nanavati Tishampati Sen
(Ins) No. 326 of | Vs. Abbhisree Saujanya-
2021 Divyesh N Desai & Anr. R1 & R2
2. Comp. App. (AT) | Intellectual Builders Private Ltd. Raktim Gogoi Lata Sisodiya-R1
No. 155 & 156 of | Vs. Kamal Kan Jha
2021 Registrar of Companies, NCT of Delhi
& Haryana
For Admission (After Notice)
3. Comp. App. (AT) | Neil Shailesh Parikh Mayank Kumar Surjan Singh
No. 62 of 2020 Vs. Shekhawat-R1
Spider Prints Pvt. Ltd. & Anr. Santhosh Krishnan-R2
Soumik Ghosal-R3
4. Comp. App. (AT) | Raj Nandini Buildtech Ltd. & Anr. Bina Gupta Lata Sisodiya-R1
No. 74 of 2021 Vs. Anshul Sharma-R2
Registrar of Companies, NCT of Delhi
& Haryana & Anr.
For Hearing
5. Comp. App. (AT) | Commissioner of State Taxes & Excise | Abhimanyu Jhamba | Ajay Kr. Jain
(Ins) No. 26 of Himachal Pradesh & Ors. Naresh Kr. Sood-
2021 Vs. liquidator
Naresh Kumar Sood, Liquidator
(PH)
With
6. Comp. App. (AT) | Deputy Commissioner of State Taxes & | Aakash Varma Abhishek Anand
(Ins) No. 336 of Excise (Himachal Pradesh) Kunal Godhwani
2021 Vs.
Sanjay Gupta, Liquidator
7. Comp. App. (AT) | Ashmeet Singh Bhatia Rahul Arya Rajnish Sinha-R1

(Ins) No. 557 of
2021

(PH)

Vs.
Sundrm Consultants Pvt. Ltd. & Anr.




8. Comp. App. (AT) | Haridas Gautamkumar Dave Aditi Bindu Bhatia-R1
(Ins) No. 832 of Vs Hara Kar
2021 & I.A. No. Indian Transformers Co Ltd. Prabhat Shetty-R2
1381 0f 2022 Through Its Interim Resolution
Professional Mr Ankur Kumar & Anr.
(PH)
9. Comp. App. (AT) | Mohindra Kumar Setia & Anr. Amol Vyas Gunjan Pathak
No. 238 0 2020 Vs. Nivedita Sharda-R1
Satguru Buildwell Pvt. Ltd. to R6
02:00 PM
For Hearing
10. | Comp. App. (AT) | Gp Capt Atul Jain Atul Jain Ravi Ranjan

(Ins) No. 655 of
2020

(PH)

Vs.
Tripathi Hospital Pvt. Ltd.

Shivani Kher-R1,
R2,R3 & R8

Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Chairperson

-sd/-

Registrar



http://www.nclat.nic.in/

